THE HIGH COURT OF MEGHALAYA

SHILLONG

No. HCM. 11/180/2017/Comp/ Dated, Shillong the |’ Feb, 2028
From - The Registrar General,

High Court of Mcghalaya,

Shillong
To : The President,

High Court Bar Association,

Shillong

The President,
Shillong/Jowai/Khlichriat/Williamnagar/Nongpoh/Nongstomn/
Mawkyrwat/Resubelpara/Baghmara/Tura/Amapt Bar Association

All Advocates
High Court Bar Association/District Bar Association
State of Mcghalaya
Subject: Furnishing information regarding list ol Advocates in the State ol Meghalava

Sir/Madam,

With relerence to the subject cited above, T am directed to inform you that the High Court of
Meghalaya is in the process of implementation of ¢Filing. In this regard, I am to request you to kindly
furnish  the list of advocates as per the preseribed format registered with the Bar Association in the
State of Meghalava to the office of the undersigned by post/email to highcourtmeghalaya@gmail.com

on or before 24.02.2022.

SL. | Advocate | Sex Advocate | Address [ State | District | District Date of Mobile | Email }
No Name Bar Name | Code Name Birth
Number
L 1 | J 1

You are further requested to kindly send the details in excel sheet format.

This is for favour of your kind information and necessary action.

Yours Faithfully,

REGISTRAR GENERAL

Memo No. HCM. I1/180/2017/Comp/ 33/4 Dated, Shillong the/(#Feb, 2028
Copy to:
1. All District and Sessions Judges for information with a request to display in the notice board.
9. President/Secretary, High Court Bar Association and District Bar Association for information
with request to display in the notice board.
Systems Analyst [or uploading the same in the oflicial website of the High Court of Meghalaya.

Notice Board. ="
Ollice file. @W

REGISTRAR GENERAL
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